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(e) whether the Government propose to handover
Super Bazar to private sector:

(f) if so. the details thereof: and
(g) the time by which it is likely to be handed over?

THE MINISTER OF FOOD AND MINISTER OF CIVIL
SUPPLIES. CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION (SHRI DEVENDRA PRASAD YADAV) :
(a) According to the audited statements of accounts of
the Super Bazar. their investment during the last 3 years
is as under :

(Rs. in lakhs)
1992-93 113.26
1993-94 151.66
1994-95 128.10

The accounts for the year 1995-96 are yet to be
audited

(b) According to the audited statements of accounts
of the Super Bazar. the sales and profit during the last
3 years are as follows :

(Rs. in lakhs)
Year Sales Net Profit
1992-93 10303.98 10.83
1993-94 11520.33 41 .64
1994-95 13015.23 22 11

(c) and (d). The details ot share capital as per
audited statements of accounts during the last three
years are as under

(Rs. in lakhs)
1992-93 167 40
1993-94 171.88
1994-95 174 51
(e) No Sir

(f) and (g) Do not arise

Private Operators

1743 SHRI AMAR PAL SINGH
SHRI ANANTH KUMAR

Will the Minister of CIVIL AVIATION be pleased to
state

(a) whether the Government have constituted a
Committee on encouraging Private operators in Civil
Aviation Sector as reported in the Hindustan Times dated
June 24. 1996

(b) whether Committee has submitted its report:
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(c) it so. the detailsithereof: and
(d) the reaction of the Government thereto?

THE MINISTER OF CIVIL AVIATION AND MINISTR
OF INFORMATION AND BROADCASTING (SHR! C.M.
IBRAHIM) : (a) to (d). No, Sir. However, a Committee
constituted in September. 1994 examines and makes
recommendations on applications for starting air
transport services and import/acquisition ot aircraft by

.. private operators. The recommendations of the

Committee are submitted to the competent authority for
approval/decision.

[Translation]

Godowns

1744. SHRI RAMASHRAYA PRASAD SINGH :
SHRIMAT) SHEELA GAUTAM
SHRI RAMESHWAR PATIDAR

Will the Minister of FOOD be pleased to state :

(a) whether the godowns in rural areas are
microscopic in number under the tribal and hilly regions
of each State:

(b) it so. the reasons therefor. and

(c) the steps taken to improve and upgrade the
existing godowns and also to open adequate number
of godowns in the tribal and hilly areas in each States?

THE MINISTER OF FOOD AND MINISTER OF CIViIL
SUPPLIES. CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION (SHRI DEVENDRA PRASAD YADAV)
(a) to (c). The Government of India had been providing
central assistance in the form of grants-in-aid for
construction of rural godowns to the State Governments/
Union Territories under the scheme for "Setting up of
Rural Godowns" started in September. 1979. upto 1992-
93. an amount of Rs 43.78 crores was provided as
central assistance to various States for setting up of
rural godowns with a total storage capacity of 28 47
lakhs tonnes under this scheme. Against this a total
storage capacity of 21 31 lakh tonnes have been
completed as per reports made available by State
Governments. A statement showing the amount of
central assistance released upto 31.3.93 to the States
and the progress of construction upto 31.3.95 is given
in Statement This scheme has been transferred to State
sector since 1993-94 as per decision of the National
Development Council and. therefore. it is for State
Governments concern to improve and upgrade the
existing godowns and also to open adequate number
of new rural godowns. The Government of India has not
had any Survey conducted regarding adequacy of
storage facilities in rural areas of the country. FC| does
not undertake construction of small rural godowns.
However. FC| has a phased programme of construction
of godowns in those RPDS districts which do not have
any public sector godown
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STATEMENT

Scheme for Setting up of Rural Godowns Amount of Central Assistance Released to the States since inception
of the scheme upto 31-3-1993 and Progress of Construction of Rural Godowns till 31.3.1995.

(Rs. in crores)

Amount No. of

State No. of Capacity in Capacity
godowns lakh tonnes) of central godowns (in lakh)
approved assistance completed’ tonnes

Andhra Pradesh 446 2.771 362 264 1.786

Assam 10 0.250 0.66 6 0.138

Bihar 172 1.700 200 146 1.450

Goa 5 0.020 010 5 0.020

Gujarat 1136 5544 940 996 4 680

Haryana . 66 0.799 1.1 56 0614

Jammu and Kashmir 14 0.014 0.23

Karnataka 491 1.586 265 382 1.076

Kerala 39 0.355 0.52 14 0.155

Madhya Pradesh ' 468 3.087 256 328 2374

Maharashtra 846 4.238 612 827 4.035

Meghalaya 4 0.040 030 2 0.020

Mizoram 20 0.040 0.20

Nagaland ' 16 0.062 051 10 0 025

Orissa 137 0.748 081 87 0.641

Rajasthan 138 0722 067 81 0.397

Sikkim 36 0083 072 25 0 067

Tamil Nadu 121 1210 131 111 1.110

Tripura 91 0.218 2.18 41 0.100

Uttar Pradesh 520 4 601 7 84 425 2 421

West Bengal 59 0.385 0.27 28 0.201

Total 4835 28473 4378 3834 21311

° As per reports received tll date

Transmitters in Maharashtra

1745. DR G R. SARODE - Will the Minister of
INFORMATION AND BROADCASTING be pleased to
state

(a) the total number of High Power. Low Power and
Very Low Power T.V Transmitters in Maharashtra
capacity-wise. and location-wise:

(b) the number of transmitters installed/under
installation so far. alongwith their relay transmissions
capacity: and

(c) the places where these are likely to be installed.
location-wise?

THE MINISTER OF CIVIL AVIATION AND MINISTR
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) Seventy TV transmitters of varying powers

are. at present. in operation in the State of Maharashtra
The capacity-wise and location-wise details of the said
TV transmitters are given in enclosed Statement |

(b) and (c) Twelve Low Power TV Transmitters
(LPTs) and tour Very Low Power TV Transmitters (VLPTs)
are presently under impiementation in Maharashtra The
capacity-wise and location-wise details of these
transmitters are given in enclosed Statement ||

STATEMENT - |
List of Existing TV Transmitters in the State of
Maharashtra
HPT
Ambajogai
Aurangabad



